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Irregularities committed by the D.T.C.
Management for the purchase of
Accetssories for Buses

1465. SHRI RAMANAND TIWARY:
Wili the Minister of SHIPPING AND
TRANSPORT te pleased to state:

(a) whether Government's atten-
tion has been drawn to the irregulari-
ties committed by the DTC Manage-
ment for the purchase of accessories
for buses;

(h) if so, whether Government
propose to set up a Commission to
examine these jirregularities; and

(c) if so, facts thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Yes, Sir.

(b) and (c). Certain irregularities
alleged to have been committed by the





